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Statem"., 

1967-68 

---------
No. of No. of 

Plate Benches appeals 
pending 
on 
31·3-68 

---_. 
1. Bombay 4 15,916 

(Head-quarterl) 

2. Calcutta 3 14,781 

3. Delhi 3 7,809 

4. Madras 2 5,474 

5. Allahabad 3,493 

6. Hyderabad 3,826 

7. Patna 4,204 

8. Cochin 

9. Ahmedabad 

10. Bangalore 

11. Indore 

12. Chandigarh 

13. Cuttack 

14. Nagpur 

Total 15 55,503 

CornelioD of Answer to Unstarred 
to Quesllon No, 355 dated 24-2-1970 
reo CrImea on tbe ladlaD Railways 

THE MINISTER OF RAILW A YS 
(SHRI NANDA): As the Government of 
Gujarat have 'intimated revised figures of 
crimes committed in passenger trains/ 
railway premises, the earlier reply givcn nceds 
correction. 

In the statement rcfarred to the reply to 
parts \a) and I b) of the qutation, figures for 
Gujarat State against serial number S under 
column 't-fURDERS' ma)' be read al 4 aDli 
under column 'THEFTS' as 269, 

Correction of Anl"er to Unstarred 
Qu.stlon No. 1261 dated 3·3-1970 
I e. Incidents of Loot, Murden and 
Dac:oltle. on tbe Weslern Rallwa,. 

THE MINISTER OF RAILWAYS 
(SHRI NANOA): As the Government of 
Gujarat have intimated revised figures of 
crimes committed in puaenacr traiDe/railWl\)' 

1968-69 1699-70 
~ -- ~ . 

No. of No. of No. of No. of 
Benche5 appeals ~ r .Benches t appeala 

pending pendinl 
on ":.*" on 

31-3-69 31-3·70 

4 1\262 4 11,733 

4 16,348 5 18,732 

3 9,838 3 9,293 

2 2,937 3,645 

3,691 4.122 

4,477 ~ 

5,576 7,164 

1.207 1,404 

3.517 3,605 

481 669 

3,361 

2.725 

171 

3,799 

19 63,334 23 74,671 

promises, the earlier reply given needs 
correction and correct reply may be read as 
follows: 

(a) and (b), The number of robbery, 
~i  and murder cases reported from 
Passeoger trains aod Railway premiaes wal 
as follows: 
-----'---------

Year Murder Dacoit)' Robbery 

1967 10 I 28 
1968 3 5 36 
1969 28 6 32 
1970 I 1 

(UpIO 15.2.70) 

Correction of Answer to Unstarred 
Qaestlon No. 3911 dated 24-3-1970 
reo DlsirUiutJon or Billet. to R.rol1er. 

, ud EIporters 

THE MINISTER OF STATE IN mE 
MINISTRY OF STEEL I\NO HEAVY 
ENGINEERING ISHRI K. c. PAl'oIT) : In 
the Statement laid OD the table of tt.c Hcuie 



18.1 Misappropriation 01 VAISAKHA 29. 1892 ~  money at London Bronch.Hb 
01 Central Bank 01 India (CA) 

in answer to para (c) and (d) of the Question 
No. 39J1 on A-3-70 below K. R. Steel 
Union Pvt. Ltd .• West Bengal allocation of 
eXl'Ort quota to M Is. K. R. Steel Union 
Pvt.. West Bengal had been indicated as 
"2.000 tonnes per month from Februnr). 69 
to July, 69, including 1,250 tonnes for wire 
rods." I would like It poinL out that it 
should read as "2,000 tonnes pel month 
from February, 69 to July, 69 including 1,250 
tonnes of heavier billets (125 mrn) .. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC 
IMPORTANCE 

Reported Misappropriation of Money 
at the London Branrb of tbe 
Central 8aDk of India 

SHRI SEZHIY AN (Kumbakonam) : 
call the attention of the Minister of Finance 
to the following matler of urgent rublic 
importance and request that he may make 
a statement thereon: 

"Reported misappropriation of mOre 
than £1.2 million Ht the London Branch 
of the Central Bank of India and the 
action taken by the Government in this 
regard." 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. c. 
SETHI): Sir. the following particulars have 
been ascertained from the Central Bank of 
India regarding the case of suspected fraud at 
their London Office. 

Arising out of certain irregularities 
noticed in the working of the London Branch 
of tbe Central Bank of India the bank 
arranged for a special audit of tbe London 
Branch by deputing a special officer to 
London on 23rd September, 1969. Later in 
March 1970, the General  Manager of the 
bank was sent to Lon dOD to look into sarno 
of the irregularities in some accounts of the 
London office. The General Manaacr 
relieved the London Manaser, Shn Sami J. 
Patel of his duties which were handed over 
to another officer Shri Khalifa. On 15th 
April, 1970, the London Office of Centrai 
Bank of India received a telex me388ge from 
the Sloman Bank, Hamburg rcquestin. 
confirmation from the bank reaudio. aD 
irrevocable ,UBrllIee ",vorio. tlDbilll of 

exchange for a totd sum of D.M. 2,000,000 
supposed to ha ve been drawn by MLntex 
Limited, London on C. Ramon & C.... Ltd., 
London. The London Omce of the bank 
contacted Mr. C. M. Shah of Montex 
Limited who denied having drawn those 
bills. On 16th April, 1970. the, London 
Office of the bank sent a telex to Sloman 
Bank denyirg havi"g issued any such 
guarantee and requesting them to despatch 
to them photostat copie. of documents and 
bills refcrr .. d tt' hy them and also to exercise 
caution. On the same day, the Sloman 
Bank informci the London office of the 
Central Bank of India that the  ten bills of 
exchange with the bank's guarantee were 
presentedt!) them ror discOllDt by Mr, Mario 
di RaccH of Mis L. Behrens and Sohne. 
Hamburg,  private honkers. The letter of 
guarantee bore the signature of Mr. S. J. 
Patel as Manager and Mr. Hanna as the 
Accountant. According to the Central 
Annk of India. Mr. Hanna wa' a Junior 
Clerk in the bank and was not authodsed by 
the bank to execUic any document. on 
behalf of the bank. Nor were any of thetIC 
guarantees registered in ttl. books of the 
bank. The bank h •• , tilerefore, surmised 
that Ihe ten bill. of exchange and the 
guarantee letter are forged documents. On 
Ihe \7th April, ~  the Auditor of the Bank, 
Mr, Mistry accompanied by Mr. Shah who 
was supposed 10 have drawn all Ihe ten bills 
of exchange on behalf of Montex, called at 
the office of t he Sloman Bank, Hamburg, 
whtrc t e~  were shown photostat copies of 
th. leiters signed by Mr. Patel confirming 
that the cce t r~ "I' the bills main-
tained an external account with the L<.ndon 
Branch of the C('ntra' Rank 01 India, with 
the permission of the Br.nk of England whicb, 
however, according to the Central Bank of 
India was not correct. Mr. Patel is pur-
ported to have written a letter forwarding 
specimen signatures of the officers of tbe 
bank authori.ed to sign on its behalf. In 
this list of signature., Mr. Hlnna'. name 
had not been included, but Mr. Patel is 
purported to have written another leiter 
advising the foreign correspondents of tbe 
bank, of the appointment of Mr. Halllll al 
incherge of foreisn business and i8 allO 
alleged to han aulhcntit:8ted his silllature. 
The photostats of the orillinal lelten or 
Iluaranlee bear the dale 26th March. 1969. 
It appeal. tbat the£e "ere le-iuued 00 the 
26th March, mo. 


